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M é K. Sharma, Mr S. Sarma, Mr U.K. Nair

ADVOCATE FOR THE
APPLICANT(S).
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LdiMs U. Das,
%,‘

o

2

- VERSUS -

, The'Union of India and others = = = = . = = RESPONDENT(S).

. Mr A.K. Chaudhuri, Addl. C.G.5.C. . ADVOCATE FOF THE
\ RESPONDENT (S) «

L]
THE HON'BLE MR JUSTICE V.S. AGGARWAL, CHAIRMAN

TH% HON‘BLE MR K.K. SHARMA, ADMINISTRATIVE MEMBER

ethcr Reporters of local papers may be allowed to see
"the judgment ?

1.

2.£To be referred to the Reporter or not ?

3.:Whetkur their LOrdbhlpS wish to see the fair copy of the
Jﬁdgment ?

4. Wﬁether the judgment is to be circulated to the other
' Benches ?

P
J$dgment delivered by Hofble Chairman



CENTRAL ADMINISTRATIVE TRIBUNAL
GUWAHATI BENCH

Original Application No.21ll of 2002

Date of decision: This the 7th day of January 2003

The Hon'ble Mr Justice V.S. Aggarwal, Chairman

The Hon'ble Mr K.K. Sharma, Administrative Member

Miss Bulu Das;,

D/o of Late Harmohan Das,

Resident of Village- Jaljali,

P.O.- Dwarkuchi, Mouza- Panduri,

Rangia, Kamrup. ......Applicant

By Advocates Mr B.K. Sharma, Mr S. Sarma,
Mr U.K. Nair and Ms U. Das.

- versus -

1. The Union of India, represented by
The Secretary to the Government of India,
Ministry of Communication,
Department fo Posts,
Dak Bhawan, New Delhi.
2. The Chief Post Master General,
Assam Circle, Guwahati.
3. The Superintendent of Post Offices,

Nalbari- Barpeta Division,
Nalbari. ......Respondents

By Advocate Mr A.K. Chaudhuri, Addl. Cc.G.S.C.

OR D E R (ORAL)

V.S. AGGARWAL. J. (CHAIRMAN)

The controversy in the present case is very narrow.
The applicant (Ms Bulu Das) . virtue of the present
application seeks a direction to the respondents to

appoint her on compassionate ground to the post of Gramin

Pak Sewak.
oy
2. Sweern of all other details, it is relevant to

mention that the father of the applicant died in harness

ity —



on 22.5.1995. The applicant had applied for a Group 'D'
post on compassionate ground. The name of the applicant
was approved on 11.11.1999 vide Annexure-l. Subsequently,
on 13.3.2001 the respondent had written to the applicant

the letter, which reads:

"Ref:- Your application dated 12-1-98

You were approved on 11-11-99 for
appointment on compassionate ground under
relaxation of normal recruitment rules as PA and
you are in the waiting list since then. You could
not be appointed so far due to non-availability of
vacancy in this circle.

Therefore, you are asked to express your
‘'willingness whether you are agreeable to join in
any other department within or outside Assam. On
receipt of your willingness, other department will
be consulted to consider your case."

The applicant had conveyed her willingness in this regard.
In pursuance'thereto, another letter dated 21.11.2001 was
sent to the épplicant offering her the post of Gramin Dak
Sewak. The said post was stated to be vacant. The
applicant had repliea that she is willing to accept the
said post till such time she is not offered a Group 'D'

post.

3. . Keeping in view the said condition that had been

stated in the offer of appointment, the respondents did

not offer the post to the applicant.

4. By virtue of the present application, the applicant
now seeks that she should be appointed on compassionate

ground to the post of Gramin Dak Sewak.

5. During the course of the submissions, Mr S. Sarma,
the learned counsel for the applicant, has explained.that
since the applicant was waiting for an appointment letter
to a Group 'D' post, therefore, the said condition had

been imposed, otherwise she is willing to work as Gramin

Dak Sewak. Once the applicant 1is willing to join

unconditionally..cececeee

b —<
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unconditionally the post of Gramin Dak Sewak, it becomes
unnecessary for this Tribunal to ponder with any other
controversy. Accordingly, we allow the presént application

and direct:

a) If there is post of Gramin Dak Sewak available at
present, the -applicant should be appointed on
compassionate ground against the said post.

b) In case no such post is available presently, the
applicant should be offered/appointed as soon as

the next vacancy arises.

6. With this the application stands disposed of. No

order as to costs.

|2\ K /(/ﬁ W
( K. K. Sﬂm ~ ( v. 8. HGGARWAL )

ADMINISTRATIVE MEMBER CHAIRMAN
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BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL
GLIAMHATYT BENCH

(An application under section 19 of the Central
Administrative Tribunal Act.1985)

o BaBaba, "uénlt.,,,aﬂ nf e

R Vill., Taljali, P.o.-Duarkuchi
Mouwza—- Panduri -
Rangia, Famrup.

nraunessannnesaeas MORlicant.

1. Union af India,
Represented by the Secretary fto the Hovt.of Indis,
Ministry of Communication, Deph.of Fosts
Dak Bhawan, New Delhi.

2. The Chief Post Master Genersl

X
Assam LDircle, CGuwahali-7RI1881,

e The Supdb.of Post OFffices
Malbari-Rarpeta Division,
Nalbari-781355,

vewnauases e REspondents.

ARG U THE APPLTCATTON

1. PARTICHLARE OF THE ORDER AGAINST WHICH THIS APFLICATION

Thig application is directed againat the

action/inaction on  the part of the Respondents in not

Coonsidering the czse of the applicant  for compassionate

i

sppointment  even after the approval made by  the  competent

authority. This application is aslso directed agsinst the

the

Fa ]
[

aotion of  the respondents in appointing  Jurniors b
applicvant superseding her merit position by jssuing various

prders s reflected below in paragraph "facts of the case'.




3. JURISDICTION

The giaplicent declares that  the instant

application  has  heen filed within the limitation Deriog

1

prescribed  under section 21 of the Central Adninistrabive

Tribunal fAct. 1985,

=y

-

The applicant further declarves that the subisct
-matter of the case i within the Jurisdiction of  the

Administrative Triburnal.

4. FRAETH OF THE CABE:

Gl That the applicant is & citizern of India and  as
i

siich he de entitled to all  the rights, privileges and

protection  as guarantesd by the Constitution of Indis  and

laws framed thereunder.

4.2, That the father of the applicant Late Harmohlan Das

working  as  a Postal

in the Tamulpur Subh  Fost

MHtfice. On Tather of the applicant died in the Sub

Fost 0Offids

s el

applicant  left

ris

wife and minor daughter ansg ~ELE
- ’

T ——
among  which  the applicant is the eldest one. Immediately

——

after death  of her father, the applicant oprefarred

representations bhefore the concerned authority.

woser

JE R P

-

h

P

t the respondents acting on the representations
filed by fhe applicant directed her to submit all fthe

necessary documente pertaining to her educational

+

]
3
It
e
4y
ot
8]
P
P

o eto. Accordingly, the respondents  afher due

consideration of the matter and after ascrutinizing all  the

w3

R



N\

F

iﬂvnn% documents the Chief Postmaster General approved the
appointment of  the anplicant  for her racrul tment iyl
ﬁﬁﬁ???ﬁiﬂﬁﬁt@ ground relaxing the rules. The aforssald
BRI ﬁm““' has been made pursuant o & reconmendation  of
Hirﬁle Gelection Committes constituted for thalt purpose. Te

that  etfect +the FRespondent Mo, 2 deasted an wreler  dabed

11 1.9% by which the aforementioned recommer wdation has been

rx

rade to B6 cendidates in which applicent’s name appe ared  at
Qerial No.d.
& gopy of  the order dated 131.11.99

(unkr&at) iz annexed herswith and marked

& 4. That aftter issuance of e fnnedure-l order vlated
11.11.99 the Respondents imeued  a communication dated

the applicant stating that due to P

P B P & -
13, 3.81 b |

vaclaﬁwizfy of vacancy she could not be given appointment

in  the Circle and apprised about the fact that subject to

Rer willingrness she can be acoo emranated in other  Department

am  in Postal Department outeide The appiicant

immediately on receipt of the sgaid order placed har

willingness accordingly.

& copy of the order dated 13.3.481 s

ammoexesd Herewith Gl maried a8

4T, That immediately sfter issuance of the order dated

yet ancthar arder dated

11.11.99 the respondents have
wi.11.81 by which decision of the Directorate han bDeen

conveved regarding Compassionate appointment of the wait

<t the vacant post mf(ﬁF/;Tr Dalk SewEs

\

xf-

ligted candidate sgain

/{‘



subject to willimgness. By the said order dated 21.31081 the

~gmpondent  Ne.4  has intimated the applicant to place  her

willingness to that effect and accordingly present applicant
li

e merve as framin Dak Sewalk.

l.!‘i
i

slagced her willingne

A copy of the aforementioned order dated
o

FL.i1.681 is annexed herewith and mavied

as Annexure

Aeba That +the respondent No.4 in continuation to  the
atoresaid order dated P1.11.%1 issued another order dated
D7 RL.E7 indicating 4 vacancies of Gramin Dak  Sewak  under

PRC

Malbari-Karpeta Division. T the said order  itself  the

Respondents sgught  for willingness from amangst the

enlisted candidabtes claiming compassionate appointment. In

the list acﬁardiﬁg to seniority the name of the
appeared at Serizl No.3 and since there were 4 vacanoiss she
placed her willingneaé to merve as Gramin Dak ﬁewaﬁc

& copy of the said nrder dated 27.5.0%

iw anneved herewith  and marbked a8

Annexure-4 . )

That the respondents howsver without taking vt

g

4.7.
consideration the claim of the applicant  and without

maintsining the ceriztim of the list appointed one Eri

Hiswziit Das as  Gramin Dak Sewak in  Kachukst H.O. 0 on

compassionate ground. It is pertinent to mention here that

hy now the respondents have sought to fill up  all  the

posts as indicated in the pnnexure-4 order dated 27.%

respect of said Sri

Beneral, Assam Oircle, Guwahati has already approved his



cendidature  for

onate appointment a8z Gramin  Dak

Sewak i Eacrhukesbta B.O. and to thaet effect the CPME issued a

bH

o

lette dated 1.6, where hy Mr.Das has  been  asked Lo

produce his Original Certificate/documents before S2.07.80.

A capy of the said lebbter dated 16,4.@2

is annexed herswith  and marked BE

Annes

Hegsd
4.8, That the azpplicant highlighting her grievances
made several representations to  the concerned  authority

placing her willingness to serve as. Gramin Dak Bewak

——

anywhere but excluding her claim the respondents have sought

«<

1

to Fill up the aforementioned 4 vacant posts by her juniors.

T is  nobtewerthy to mentioned here that the rname of  Srid

Biswajit Das appears  at Serial No.d  and wnder rc
circumstances he can  bhe accommodated one of  those 4
vacancies mentioned in the order dabed 2720820 Highlighting
those grievances  applicant préferred niimbers of
- ﬁrﬁmﬁnta%J0n bBut same yielded no resuwlit in peositive and
ei{tuated thus she has come under the protective hands  of
this Hon'bile Tribunal seeking approapriate relief.
The applicant craves leave of this Morn "iile
Tribunal to  annexed some of the representations and  the

,

ention exercised by her as Annexure—4 collv,

4.9, That the applic to atate that in te matter

af public employment the respondents being a model gmployer
showuld set an example by adopfing fair means but  in the
instant case deviation is seen apparently. ALl  aleng  the

pespondents kept on intimately regarding her willingness gl

serve as Bramin Dak Sewzk and since the applicant is in rieed




CAdmittedly,

gt dob  sccepted all  the conditions  laid down by the

rirculated the

respondents.  The respondents themselves has

rame appeared at serial M.l bud

£

priority list wherein her

ing her claim the persons whose mame appearsd at Serial

ignor

Bep.5  has been  given due approval  ignoring Her olaim.

crid Bri Biswsjit Das is not  an apnroved

candidate taking into consideration the Armnexure—1 letter

11.11.99 and as such he ig not entitled to et  the

tlzted

memefit of compassicnate appointment ard thus order dated

et be set  aside

I

i8.6.87 conveving such approval is 1igh

shd quashed.

4.1, That +the applicant begs to state that presently
are making s move ko fill up all these 4 posts

reepondents

mentioned in the Annexure~4 letter dated W L. h' Juniores

£t the aoplicant. The name of the applicant appeared at

©1.No.3 of the said list and she evercised all the opltions.

ot B ek

The respondents on the ather hand kept on gssuring regarding

her compassionate sppointment sut titl date nothing has been

done. The respondents now sought to fill up those posts by

Juniors arel outsiders &nd apprehending that Taot hhe

an

gnplicant  has come hefore this Hon'ble Tribunal sgeking

direction towards the respondents restraining

interim

from  fFilling up those posts mantioned in the

w7 e Es without the leave of thig Hon'ble Tribhunsl.

S

3. GROUNDS FOR_RELIEF WITH LEGAL PROVIGION:

I Fep that  the respondents have acted i1llegaslly

depriving The applicant from mer legitimate olaim of

appointment  on COMPasSs sionate basis and 8%
sustainabkle in thsa eye OF

puashed.

&



9y

/.

3.8 For that the name of the applicant being at serial
Ne .3 of the approved list of candidates Tor aépmimtmenﬁ s
m#mpaﬁﬁimnate basis the respondents ough ta have
mﬁintained the wseriatim and appointed the applicant in the

post of Gramin Dak Dewak in a near by post office.

s oo

9.5, For that the respondents have soted illegally

pa
oy
-

CFilling up of 4 posts as mentioned im  the order dated

e
ot
i

WYLR.E2 dignoring the im of the applicant.

H.4. Far  that the respondents have acted illegally in
not considering the case of the applicant whereas there &ra
4

sufficient wvacancy taking into consideration the priority

list.

D80 For  that the respondents have acted illegally ~in
approving  the name of the respondent No.4 who 1s  neb an
approved candidate  for compassionate appointment &

reflected in an@xurewl mrder dated 11.11.99.

B.6. For that the respondents ought to have taken into
consideration  the seniority list and they ought Lo have
#rmvid@d @mpléymem% to the applicant. The respondents breing
a model employer should have acted fairly in the matier o
public employment and ought to have provided emp Loyment  to

the applicant who is well within the zone of consideration

taking into consideration the available vacancy.

BT For that in  any view of ihe mathter the

action/inaction of the respondents are ot sustainable  In

the eye of law and lisble to set aside and quashed.
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The applicant craves leave of  the T
advance more grounds both legal s well as factual at the

time of hearing of the case.

éwQETﬁILQ OF REMEDIES EXHAUSTED:

That the applicant declares that ke has exhausted
ali ~ the remedies available to  them and  there 18 e

alternative remedy available to i

7. METTERS NOT PREVIOUSLY FILED OR PENDING IN_ANY CTHER

COURT s

The applicant  further declares that he has not
£iled previously any application, writ petition or suil
regarding the | grievances in respect of  which this
appiica%imﬂ im  made befoare any mither oourt  or 80y ohher

Bench  of the Teihunal or any obber authority nor  a&ny such

i

application writ petition or suit is pending before any f

them.

ﬁgbﬁﬁLIEF SOUEHT FOR:

Under the facts and circumstances )

e
o
34
7,
01
=
<
k1]
-

BT

fhe applicant most respectfully praved that the '“"lmnh

HH

application be ardmitted records be called for and sfter

earing the parties on fhe causs Or Causes that may be shown

and on perusal of rocords, be grant the Fmilowing reliefs to
the applicanti-
B.1. Te smet aside and guash impigned Grnesure~D  order

dated 18.6.82,

H.2. T direct the respondents to appoint the applicant

conpassionate ground in the post of Gramin Dak Sewalk AB

3
men tioned in ﬁnmexmre~4 arder Gr o any pther poshs

rommensurating to her educ ational gualification.

2t




8.3, To direct the respondents not to fill up  any of

F7 VB EE or

these 4 poste mentioned in Grinezure-~4 order dated =2

y  lying vacant under  the respondents

B

nerk

formt

ta v

q

331

atty  pot

i

wifhmut firat considering her oase for compazsionate
gppointment.

B.4. Cost of the applicaticon.

2.5, Any other relief/reliefs to which the apﬁliﬁant ig
ertitisd to wunder the facts and aircﬁmétamcea of  the case
aricd deemed Fit and proper.

9. INTERIM ORRER PHRAYED FOR:

Fending disposal of the aﬁplicatiﬁn the applicant

prays for an interim order directing the respondents not  to
111 wp any posts including the posts mentioned in the order
ﬁak@d D7LRLED  without first considering the claim  of  the
a#wlicaﬁt and suspend the mperé%iwm of the Annexure-3  order
dktﬁd Tf.a.m2 i1l fimalisation of the ORA.

4 s .
i
1;-5 u s oo o m oK B % M 8 B R R E E KT B K E B E® 8 X E R WX MM AR EWBERNAX e RS RS F

11, PARTICULARS OF THE 1.F. 0.

76— 576372,
[6- F 01 .

Payable at s Guwahati.

1. T.P.0. No. 8
2. Date :

.
wiE

18R, LIST OF ENCLOSUREG:

e wtated in the Index.
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Ty, HMiss Bulu Das ,B/c Late Harmoharn Das, acged

ps
-
=
#
gx
!

about 31 years, R/o Vill. Jaljeli, P.o.-Dwarkuch:
Parduri, FRangia, Famrup, PIN-7ELE76 ey hereby  selemnly
gffirm and grify that the stabtements made in

trie o my knowledge andg - those made i

» 3
peragraphs qq%;iﬁagng=u.nn.n,uxn are also true to my  legal

adwice an o the rest are my humble submission befaore the

Hormble Tribunal. I have not suppressed sny material
aof the case.
fnd I smign on this  the Verification on this

th# 4§?tﬁay af 3

of 2.

Mist Gulu Do

[y
-~
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/ DEPARTMENT OF § GSTS . '
§ OFFICE OF THE CHIEF POS'TM/\STER CIMERAL : ASSAM CINCLE. GUWASATI - 781 66 !
8 ! .__. i
~ INO. STA¥F/16- MISC/97 ~dated at Guwahati the liml\‘m'cmbcr, 1959 :
s : : , . . . . .

On the recommendations of the Circle Selection Committee, the Chief f

Postmaster Genctal, Assam Circle, Guwahazti has been pleased to approve appointment of i

! . . . o {

the following applicants under relaxation of normal recruitment ruies in PA/QA,. . i
Postman / Mailguard  ang Group-D cadres. The candidates ere listed below - ° ’r
according (o scniority as per the date of receipt of applications. - !

Itis clarificd that the above cases have only been approved {or recruitment
under relaxation rules by the Circle Selection Committce and the sajd epproval does not
confer upon the approved candidates 2oy sigit for imomiediate nbsorpiion ss their -
appointment will be further subject to availability of vacancing 23 per the extant ruies ;

{
severning the recruitment under relax &tion of nerme! rules, !
' o 1 ;
' Their appointment will furthier be subject to verificatign of their cliginiiity i
which will be verified by the appointing authorities from (he original records vis-A-vis (hc : o
cligibility criteria. Accordingly the approved appiicants will be reGuired o producs -
original cerfificates especially  certificate of educational qualification, daie o7 birih et
whict viil be verified personally by the pppointing suthorities regarding (heir genuinrrm:w:’
before appointing them, o : : ;
! :
, _ ! i
PA/ SA CADRE | L
i a H
. i {
U CORO file mark  Nauge of the applicant  Name of the deceased ;. Belatignship
Empioyee & post beid . 1 f
‘ . s g ' : Cod N
Cases_under CQ’s Jurisdiction ’ S W
) . it i R '
: . v . Rl
0L Safli6-42/96  Md Montez Al Late Maiiboot Ali Y Seu- i !
. - N ' (I :
' Ex Stg Pestman, . ‘
. . Guwahat GPO o ) . o
02 Sl16-1/97  S$ri Bhaskar Boy Lotz "tk vagy Cott ? . r
. ? e e oman JEe o L
LS L G T ' & ;
‘ . ' 5 i ) . \’,';”,.) - ’ I
/0/3 Sll16-1/98  Miss Buly Das Late Harmohan Das Daugiiter Jr;
s Ex PA Tambulpur SO S i
04 Stefitr v e Sanjeev Kr Das’ Late Clizisdin Kasita Das : Son o
Co .o Ex PA, Guwahai Gro- T ;
N Staili6-:0/5: S Haque Late Swviuddin Choudhury Lo o Saiv . i b
Sx PA Palashbani'sO 25 R S
66 A TN E P Tinak nadig = et L Sen ':5 ‘
Cinn ~ SR
: : SN |
i
; ,;. S
L
i
. !
- o -‘- J

Artested

Advocaie. oo
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Ex HSG-1I HRO Guwahati

S ;
[/

/ =8= .
. i
7 2 Stafl23-7/98-RP Miss Bhagya Gogoi 1ate Jyotish Gopoi daughter i
/ : ‘ Ex MP Chabua SO t
/ ~ o Pan |
K 24 Statl723-8/98-RP Sri Babul Ch Panging late Katiram Panging Son i
' Ex Gr.D Lilabar Airport SO i
|
25 Stall/23-18/98/RP Smti Puspa Kuman . late Sri Prasad Kurni Wifc . f
Ex Gr.D,Dibrugarh .
26 Stafl723-4/99-RP Sri Pradip Garh latc Mangal Garh Son i ‘

2 Gr.D Tinsukia HO
! :
. . . -~ 1
The following cases were rejected by the CS(C - |
: t
i {
01 Stafl/16-28/98 Sri Arun Kr Brahma latc Kameswar Brahma Son | |
!

02 Stafl723-1/97 /RP Mrs Apama Das Lat¢ Kanailal Das . Wile | .‘
Ex SDIPOs, Jorhat \ i :
. ~ ! ;
03 Staff/16-30/98 Smti Kanchan Hazarika  Late Chandra Kanta Hazarika Wife :

Ex PA Dispur SO

S04 Stall/16-37/95-RP Siti Basanli Mahata Late Badan Mahata Adopted daughter §
: Ex Gr.D Karimganj HO ; ;
05 Stafl/23-14/98-RP Sri Suni Borah - Late Ganesh Ch Borah Son
Ex MM Mariani N ~

20PY TO

7,

e

ITPANCERNUNGEANG

All Divisional licads in Assam Circle for information.

APMG STAFF .

2. The Postmaster General, Assam Region, Guwahati. A copy of the list 00 CPMG,Guwahati

may be kept in the individual file of the candidates concerned,

: 3. Concerned Dealing Asst, CO for keeping a copy of the list to the

Individual file of the candidates concermed.

g Attested

ddvocate. ,

\} L
[ 1 PANGERNUN 'S@?{“ 1
© APMG STAF

0/0 CPMG GUWAHATI- 1
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« . DEPARTMENT OF POSTS
~# 4FFICE OF THE CHIEF POSTMASTER GENERAL :: ASSAM CIRCLE . 1%
o GUYAHATT ~781001. .
A ! .
Q No. Staff/16-R1g/88/Part Datod Guwshati the /3 - J - 262’/

&
:’//"/ ;m*fﬁsm. /b”lu Ryal :
' S WP H‘%,Ew P4

\P;/c,-£%%c1(( .o
P.o . W(}Q&(_Cé’u‘, o5 2$A K )(Dczwm,ufi- .

Subs~ Appointment on compassiorate ground under relaxaticn of
normal rules- case of Sri/Bmt,-

) g7
b Ref:= Your application dated /l - /-~ 7(§ .
R . You were GPPrOVéd.OQ//*WC/“€7€7 for appointment on compassionat:
ground under relaxation of formal recruitment rules. as

and you are in the waiting list sipce then. You could not be appointed

™

so far due to non-availability of vacancy in this circle,

Therefore, you are asked to express your willingness whethor
you are agreeable to join in any othapﬂdqgartmeng_within or outside Assam.,

On_receipt of your willingness, Qkngr.department will be conanlisg t5
‘consider your case, )

(5. Shyam)
\ : APMG(Staff)
- For Chief Postmaster General,
Rssam Circle, Guwahati-1,

Copy to concerned file,

O

.
“~

sy .

prtested

Ldvocatd: T

-———— T,
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DEPARTMENT OF POSTS:: INDIA
O/0 the Supdt. of Post Offices :: Nathari Barpeta Division
Nalbari-781335.

To, A

1.Shri Gunajit Pathak, S/0 Late Haripad Pathak, Ex- Postman, Barpeta HO
Vill: Rayatpara PO& Dist. Barpeta

2.Sri Dipak Baro, $/Q Late Bipin Ch. Baro,EX- SPM, IDoomnii SO

vill: Bairagi PO: Nathkuchi, Via - Assam Syntax /
3.Miss Bulu Das, D/O Late Harmohan Das, Ex- PA, Tambulpur SO

At PO: Dwarkuchi SO

4 Mrs Gitima Devi, W/O Late Dandeswar Sarma , Ex- PA, Divl Gilice
at; Patacharkuchi _

5.Sr Biswajit Das, S/0 late Prabodh Das, Ex-Group ~D, Rangja SO
vill: Pub Sitatra, PO: Rangia

6.5t Uttam Ramchiary, $/O Late Lolit Ramchiary,lix- Postman, Lhowanipur 53
Vill:Barkucijhar, PO: Medaghat ' ' \

7.Smt. Pratima Ta'ukdar, D/O Late Ramesh Ch. Das, Ex-0/S Cash, Rangia SO
Vill& PO: Kakaya via: Belsor ' .

No: B/A-T7 Date:: 21-11-2001

* Sub:: Compassionate appointment

In pursuance of CO/GH letter no. Smff/ 16-Rlg/&8/part ¢id. 14-08-2001, it is to
intimate to you that the Dircctorate has decided to consider the case of wail fisted candidaics
approved for appointment under compassionate ground for vacant post of Gramin Dak Sewak, if
you are willing and cligible for the post. - o

As such, T have been directed 10 ascertain your willingooss for the GIS post and
choice of station, if any. ' ‘

It is thercfore requesied to submit voar witiingness fur GLS post andd choice of
station, if any, at an early date. ' '
i
5
i.‘?’:./\-“-. .

* Bundt of Poat Qffices

. Malbari Barpeta Division
, Malbari-781335.
Aﬁeﬁﬁ.@é
Advocaté -




DEPARTMENT OF POSTS :: INDIA
Office of the Supcrintendent of Post Office:s :: Nalbari Barpeta Division
Nalbari-781335

To

1. Sri Gunajit Pathak, S/0 Late Haripada Pathak
E.\:.-Po_stman, Barpeta 110, Vill-Rayatpara, PO-Barpeta.

2 Sri Dipak Barv, $/0 Late Bipir (1 i
Ex-SPM, Doomni SO Vill-Bairagi, i’Q Na!hlxuclu
Via- Assam Syntax SO.

/
/3‘f Miss Bulu Das, D/O Late Harmobhen Das [
(Vg Ex-PA, Tambuipur SO, vill&FG-1)arkuchi SO L

4. Mrs. Gitima Devi; W/O Late Dand! sswar Sarma
Ex-PA, D.O.Nalbari at Patacharku:lii.

5. Sti Biswajit Das, S/O Late Prabodl: Das
Ex-Gr-D , Rangia SO at vill-Pub $tara, PO-Rangia.

6. - S Uttam Ramchiary, 8/0 Late 1ofit Ramchiary
Ex-Postrnan, Bhowanipur SO, will-Barkuchijhar
PO-Medaghat, via-Assam Syntax < O.

. 7. Smti. Praatima Talukdar, D/O Late Ramesh Das
' Ex-O/5 cash, Rangia SO , vill+PO- Kakaya, via-Beelsor.

No. It/ A-TT/Siatement ‘ Vated at Nalbari the 27-02-2002

Sub: Compassionate appointment.

In continuation of this officc fetter No. B/A-T7.did. 21 11 -02 on the above subject
, it is mnmatcd that the following post of GDS arc iving vacant under ihis Division.

Please submit your choice of place/willingness to work as GDS in 1he following
GDS posts, if any, within 7 days from the date of i eceipt of this Tetter.
Name of post and attached office . Nature of works
1 EDDA, Jagara SO Delivery work of 6(six) villages and
' also MO paid cte.
In-addition to delivery works of 6(six)
villages. Ile/she is to carry mail from BO

2. EDDA@EDMC m«&« VLT
T ‘G(ﬁuir LAA ST

to account effice & vice versa.
3. ED Pkr. Sanckuchi SO '. Office works |
4. ED Pkr, Kumarikata SO - Office works. }'f;v(
(1 DA%)

Sdpdl of Post Offices
Nalbari Barpeta Division
Nalbari-781335

- 15 - ANNEXURE -
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The Superintendent of Post ofifices,
Nalbari Barpeta Division

Nalbari-78] 335,
From Miss Bulu Das

D/0 Late Harmohan Dasg
Ex. PA Tamulpur 5.0,
Resident of -

Vill . Jaljali

P.O, : Dwarkuchi—781376
Mouza Panduri
P.S./Revenue Circle

Rangyia
Dist Xamrup (Assam) ,

ANNEXURE — e(v
Da;ed : Jaljali (Qd\%§

The 1llth May1/2002.

Sub Compassionate Appointment , o P
Ref 1) Your Letter No.B/A-77 date 21-11-2001 " ;'ﬁ”%.h
ii) My representatior, dated 14/12/2001 ¢ 25/2/2002.
iii) .Your Letter No.E/A~77/Statement dated at -Nalbarj
the 27-02-2002. . -
Respected Sir,
Respectfully, with  soferances Lo the subjent cited

above the urdersigned beys Lo state
Das Ex,
22-5-95

Circle Selection Committee on

PA of Tamulpur s.o0.

and I have been selected for

as that

had died in

Compassionate ground

my father llarmohan

harness of his duty on

he post of PA/SN by the

b} Letter/

Selection 1ist vide No.STAFF/lG—MISC/O? dated at Guwahati‘the

not

11th November 1999, but 1
although considerable
family had bpeep

nave
time hed
suffering " fron
the financial condition‘of our family
bad to worneﬁ

not

_as the small
to the
including the dependent

enough run basic need

Sisters

years 17 months 11 days on 11-3-2002.

.An the meantime Your gaodsel f

abec . my ‘illingness to join

T N

Amstuﬁ. -

N vg%iwo

Advocalc.

accute

. h .
amcunt of pension of
of

and widow mother.

was pleased to ask
an "Gramin

Le: .zr No.3/A-77 date 21-11-2001 and accordingl;, I

been appointed till date
already

passed’ over ang! my

financial nardship and

has heen detoriated from -

my father jg

our family nembers

Father, I 1like Lo subiit that myself is a bachelor gLl

“and passed High;;'ﬁecondary(ﬂ::c: xaminafion in the Year 129]
~ d '

And my date of birth is 30-3-1971 ana My -present age is,, 30

nme

Dak Sevaik" vide your

prefered a
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representation dated l4-li-.u0d scating my willinyness to join
as "Gramin Dak Sevak" till I am posted on selected post of
PA/SA and my choice of station 1s Rangia areca of Kamrup
district,Assam.

Meanwhile your goodself was please to inform me vide
Letter No. B/A—??/Statement'dated at Nalbari the 27-02-2002 to
submit. my, choice of pl-ace/ﬁillinéness&:work as  "Gramin Dak ?:
Sevak" showing for vacant posts and in this content I like to
submit you that my choice of posting is now ED Pkr. Kumarikata
SO as the said choice my posting is only convenient station of .
the said vacancdies, as T am a heolpleas hachelor givrl and

Ceilie,

vorodae b L went b T prilennad coonngbe to apnebnt uny e thon et il
+

and  mlatlon att an early date, A1 T am appolnted  on oy

selected post of PA/SA as 1L oaw qualilicd for the said post.

-

Please accknowledge the receipt and [favonrable order

faete ot by

by obee peined o appeornt e an Lhe gl ovepentioned posi

at an early date and oblige. '
Thanking you.

Yours faithfully,

' | | Migs Baalu Dao-

. ( MISS BULU DAS

Ll

Copy forwarded to the Chieg Post Master General, Assam Circle,
Guwahati - 781001 for favour of his kind information and
necessary action.

~

M %uﬁ( Dar. |

Date : 11-03-2002 ( MISS BULU DAS )

: Attested
LR

‘gdvocha.
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To ' ' Dated : Jaljali
“the 25th Feb/2002

The Superintendent of Post Offices

Nalbari Barpeta Division ‘ :

Nalbari - 781 335. ' ‘ '

From : Miss Bulu Das
D/0. Late Harmohan Das
Ex. PA, Tamulpur S.0.
Resident of - '

Vill : Jaljali,P.0.Dwarkuchi-781376.
Mouza : Panduri, P.S./Revennue Circle Ranyia
District : Kamrup (assgm).

Sub : Compassionate Appointment.
Ref + i) VYour Letter to. B/A-77 date 21-11-2001. "

ii) My representation dated 14/12/2001.

L

Respected Sir, .
Respectfully, with references to the subgéct cited
above, the undersigned beys to state as follows :-

i) That, my father Harwohan Das, Ex. PN of Tamulpur S.0. "
had djed in harness of his duty on 22-5-1995.

ii) That, I have applied for appointment on compassionate
gyround and ' the Chief post Master General, Assam Circle,
Guwahati-781001 was pleased to select me for the post of PA/SA
vide his letter No. STAFF/16-MISC/97 dated at Guwahati the 11lth ‘

November,1999, in which my name was enlisted under Serial No.3.

iii) That, the Chief Postmaster Genéral, NAssam Circle,
Guwahati-781001 informed me vide his letter No. Staff/16-R1ly/88
/Part date Guwahati the 13-3-2001, askihg my willingn?ss to
J0in in any other department within or outside Assam.

iv) That on 7-12-2001, I prefered a répreéentation to the
Chief Post Master General, Assam Circle, Guwahati-781001, that
I am ready to join in any other department in anywhere within
Nalbari and Guwahati Division. .

Contd......

[\



V///égpy forwarded to the Chief Post Master
o~ General. Assam Circle, Gu&ahati~781001

7

—
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v) That, meaﬁwhile, your goodself was. pleased toO aék me
about my willingness to 3016 as "Gramin Dak Sevak" vide your
Letter NO. B/N-77 Date 21-11-2001 and accordeinyly, 1 prefered
a representation dated 14T12-2001' stating my wiilingness to

yoin as Gramin Dak Sevak viil I am posted on selected post of

" p.n./S.A. and my choice of Station is Ranyla area. of Kamrup

district, Assam.

vi) That, myself is _a' pachelor yirl -and passed Hiyher

secondary (Arts). Examination in the year 1991 and my date of

birth is 30-3-1971 and my present age is 30 ydars 10 months 25
days on 25-02-2002.

. :time '

vii). That, in the mean/* the financial condition of our
family has been detoriated from pad to worsen as the small
amount of pension of my fatﬁer'is not enouyh to run the basic

need of our family members includiny the dependenttsisters and
widow mother. '

in view of the ahove facts: and circumstances, your
yoodself would be pleas=d encuyh to consider my prayer gympa-
thétically and kindly appoint me as Gramin Dak Sevak within- 15
(Fifteen) days w.e.f.f. 25-2-2002, till I am appoihted on my
gelected post of p.A./S.N. as 1 am yualified for ‘the said post.

_ pleagse acknowledye the receipt oOf the- same and
favourable’ reply in respect of my appointment uryently
golicited. ‘ ‘

Thankiny you,
_— Yours faithfully.

s Thudu Db

\MISS BULU DAS)

for favour of information and
necessary action.

Vs Toulu Db

\MISS BULU DAS)

U ANNLKU&&&@C@%“
'v.

e:b

v
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L 1" To . Dated : Jaljalj,
. - : , o The 14th Dec/2001
' The Superintendent of Post Offices,

Nalbari Barpeta Division,
P.O. Nalbari-78133s

Nl
T e
i
] }

From : Migs Bulu Das '
D/0. Late Harmohan bas
Ex. p.a. Tamulpur S.0,.
Resident~of -
Vill g P.O, Dwarkuchi—781376 .
Mouzas Pandu;i, P.S/Revenue Circle—Rangia
District . Kamrup(Assam). . ~ :

Sub Compassionate Appointment;

:

Ref : Your Letter no. B/A-77 date : 21-11-200).

Respected sir, °

Respectfully, ‘with reference ¢to the subgect cited ,
. : !
above, I like to state that, my father Harmohan Das, Ex.P.aA. of

have peen selected for the post of PA/SA by +the Circle
Selection Committee on Compassionate’Gronnd by Letter/Selection
list Vide ' No. STAFF/16-MISC/97 dated at Guwahati the 11tp
Nermber 1999, put 1 have not been ‘appointeg till date althouyh

Considering ‘the financjal hardships of our‘ family
members including My mother ang sisters, I am ready aecept the
post oﬁ'”Gramin Dak Sevak" til] T am posted on my'seieeted POSt
of PA/SA and my ehoice‘of station is Rangia and jts nearby area
in the district of Kamrup (nssaﬁ).

I hope you will consider my prayer sympathetically and
appoint Me as Gramin Dak Sevak till I am appointed on my
Belected post of PA/SA and obligye. -

~

Thanking you,

Yours faithfully,

(MISS BULU DAS)
Copy forwarded to the Chief Post Master ' '
General, Assam Circle, Guwahati-781001
for favour of information and necesary
action please.

(MISS BULU DAS)

Nl e o
Lifuted '

A J

Lidvocate.
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'he Chier Post Mas g
Circle.Gauhati.

Genera}.Assam

the 7th December,ZOOl.

Sub: Prayep‘fggmpost{gg §E“H;§;_Eﬂggfxg§lﬁiﬂtj°” Rulegs.
Sir,

Approveg as  P.A. by

No,Sraff/lﬁ—MI Se/97 dated ?1/11/99. But Tl p

PoOsteqd @nywhere
has been detoriated o the Wors(, The S1al]
Pensiognp Of my father 'S ng-
our family. Under these ¢4,
me inp Nalbar; Barpetg, Divigs,
Loan Teadv 4 work ip
Nonoyr vould 4o thisg early ;,

PLowoglg be g3 sreay
fami ly,

So 1 Pequest you kindly to post Te so00n

act of Your kindness, I S]]

Youis f

: ¥n ol \

. ( Buly
i / Daughror of Lit.p
§- Ex.P.A.,Tanu

« On the 2 her hang our Econmni‘

2y POstal d]vfsje)n I yoyp

help to oyr

+ for which

remaijn 8rategryy. to you,

aithfu]ly,

Das
armohan Das
lpur,S.O.
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J’ ‘ The Chief Post Master Gsnaral, Assam,

Guwahati Circle,

Through the Minister of Parliamynﬁary Affalrs,
Information Technology & Communications,

ANNEYURE - C U’“%

o\

Datzd at Rsngla the 5th October/2001,

Sub,s - _ Prayer for gppointment in P A, cadre,.% under relade

ation Rules.,

sir,

With most respectfully I have the honour to State
that T would like to draw a few lines for your kind attention
and sympathetic action,'it is knocwn to your kind honour that
my father sri Hammohan Das,P.A. cf Tamulpusz 3.C. has dled on
22-5-95 in office working hours, After my father's death I have
submitted an application to appoint me in compassionate ground
and according honourable chief post Master General,Assam Guwa-
hati circle have approved my name as P:h, cadre with vide memo
No., Staff /16-M1 SE/97 dated 11-11-99, But uptil now I have
not posted any where, Now my utmost raquaest to your kind hdnour
that if -vacancy occurs in Guwahati, Nalbarl , Barpeta pivision
Kindly appoint me in P.A,Cadre., On the other hand my familly®s
economic condition has beocome very poor our familly pass sing
days in great difficulty,Tha Smali nension amount of my father
is not enough to run the whole famil

-
h

@

o

Under these clrcumstances kindly locok into the ma-
tter with sampathy for which act of your kindness I shall ever
greatfull to you for all time tc cone,

Yours falthfully,

\/ (,{ l)‘»U L\,\ f@(“

{Bulu Das) .
paughter of Late Harmohan Das,
BX.PA, Tamulpur, 5,0
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IN THE CENTRAL AIMINISEATIVE R IBUNA L @

GUWAHATI BENCH 3:3:: GUWAHATI.

In the matter of 3

C.A« NO. 211 OF 2002
Miss Bulu Das

XYY AEElican .
- VS'

Union of India & Orse.

esoeee Resgondentg_-

Written Statements for and on behalf of Respondents
- Nogse 1, 2 and 3.

I, N. Das, Superintendent of Post Offices,
- Nalbari Barpeta Division, Nalbari, do hereby solemnly affirm

' and say as follows $

1. That I am the Superiniendent of Post Offices,

' Nalbari Barpeta Division, Nalbari and Respondent No.3 in

| the case. I have gone through a copy of the application
served on me and have understood the contents thereof .

Save and except whatever is specificzlly admitted in this
written statement, the other contentions axd statements

may be deemed to have beendenied and the applicants should

be put to strict proof of whatever they claim to the contrary.

I am authorised and competent to file this written statement

on behalf of all the respondents.
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' 2 That tke respondents beg to state that the

~applicant was approved for appointment under reiaxation

| of normal rules vide Chief PMG, Guwahati memo no Staff/

16-1/98 dated 11.11.99. Due to non availability of vacancy

the Postal Directorate decided to consdder the cases of the

candidates approved for appointment under Compassionate

| ground to prefer them in the vacant post of Gramin Dak Sewak,
if they are willing as Such. Accordingly, the applicant

. was asked to offer her willingness, with the choice of

| station against GDS post till she is posted on selected post

[>of PA cadre. But as per the instruction ofpgs::; Directorate,

; the candidate, with their acceptance of GDS post, would

~have no further claim for appointment on any special consi-

| deration against regular departmental vacancies and they

|

' T TT—
require to furnish an undertaking in this regard. Under the

- above circumstances, the applicant could not be appointed

against GDS post due to her conditional option.

| S That the respondents have no comments to the

| statement made in paragraphs 1,2, 3y 4.1, 4.2, 43 and 4.4
, of the application.

4. That with regard to the statements made in
.
| paragraph 3 4.5 of the application the respondents beg to
~state that due to non availability of vacancy, the Directorate

decided to consider the cases 0f the candidates approved for

| appointment under Compassionate ground to prefer them in the

vacant post of Gramin Dak Sewak, if they are willing as such.



-
Accordingly such candidates, including the applicant were
asked to offer their willingness with choice of station,
against kmxmffzxxihz GDP Posts vide letter no. B/A-77 dated

21.11.01. But no willingness was received from the applicant.

A copy of letter dated 2111.01 is annexed

herewith as Annexure - ‘A'-

5e That with regard to the statements made in
para 4.6, 0f the application the respondents beg to state
that it was admitted that since no willingness was received

from the applicant in response of letter dated 21.11.01. A

—

further willingness, showing the wacant post and nature of

———

works as such posts, was called from all the approved Candi-=
-

dates for appointment as mentioned earlier vide letter no.

B/A-T7/ Statement Dated 27.02.2002. In this context, there
was clear ingtructions from the Postal Directorate that tle
approved candidates with their acceptance of GDS post they
would have no further claim for appointment on any special
consideration against regular departmental vécancies and

they require to furnish en undertaking in this regard. Further,
the Directorate issued instructions for discontinuance of
waiting list of the candidates approved for compassionate
appointment. Hence in this instant case, the applicant

furnished her option for GDS post under her letter dated

2502002 and 11.03.02 with a condition that she is willing

to accept the GDS post € till she is posted on selected post

of PA cadre » As the option of the applicant is conditional
PR <

and against the pdlicy of the Department, heor GiSeWas—hot

— e *\l
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i

~taken into consideration for appointment against the vacancss

in GDS post circulated vide letter dated 27.02.02. Copies of
' letter a4t .27+2.02, 252402 & 11+3.0% are annexed as Anre xure<B,C,D.

|

‘ 6w. - That with regard to the statements made in
paragraph 4.7 of the application that. On the merit of %ie

ﬁ willingness of the said Shri Biswajit Das, he was ordered

%o work as GDS at Kachukata BO. The production of original

T testimonial before issue of appointment is a procedural matter.

' The applicant has nothing to object in this regard .

N That with regard to the statements made in

- Paragraphs 4.8 of the application the respondents beg to

' state that as per pdlicy of the Department this has been made
~clear that with their acceptance of GDS post the approved
candidate would have no further claim for appointment on any
;sbecial consideration against regular departmental vacancies
~and they require to furnish an undertaking in this regard.

- Here the respondent beg to submit that the option/billingness
~of the applicant to work in GDS was conditional thatshe is
‘willing to work in GDS posts till regular appointment in
 departmental vacancies. Thus, hia;oaée has not been taken

into consideration for appointment in GDS post .

,38; That with regard to the statements made in
- Para 4.9, of the application the respondents beg to state
- that the respondent beg to deny the contention of the applicant

:regarding alleged non approval of Shri Bishwajit Das who stands



-
approved for appointment in the Postman Cadre earlier than
the applicant vide Chief PMG Memo No. Staff/16/Misc/97 dated
03.02.98 and his position was at serial No.l of‘the list for
appointment in postman cadre. Thus the applicant without
going to the facts tries to give a wrong information and as
such her confention should be straight way rejected.

A copy of letter dated 3.2.98 is annexed

as Annexuare~ E.

g. That with regard to the statements made in para

4410, of the application the respondents beg to state that

d the approved list of the candidates for appointment on
compassionate ground is being furnished by the Circle Selection

Committee in each year. Accordingly their cases are being

taken into consideration subject to availability of vacancies

in the cadre approved for. Here in thls case, the applicant

was selected in the list prepared for the year 1999 and her
name placed at serial 3 of the said list. The candidates
gselected earlier were asked to exercise their option to work

in Gramin Des Sewak posts. Ietter No. B/A-T7/Statement dated

27.02.2002 was issued to all the candidates selected for

compagsionate appointment in continuation of the letter dated

121+11.2001 showing clearly the vacant post of Gramin Das Sewak.

As mentioned earlier, the option furnished by the applicant
was conditional and her case is not taken into consideration
and her request for interin order restraining the respondent

from filling up the GDS post is not at all justified in the

eye of lay and liable to be dismissed.
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- 10,  That with regard to the statements made in para 5
~ 'of the application the respondents beg to state that in view

of the facts mentioned above the ground for relief sought for

' by the applicant has no base at all and liable to be dismissed .

1. That with regard to para 6 & 7 of the application

- the respondents beg to offer no comments.

S 12 That with regard to the statements made in para 8
of the application the respondents beg to state that relief
- sought for by the applicant is not at all tenable and liable

%0 be rejected.

verifieatiOnoo.o-...-..
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I, N. Das, presently working as Superintendent
- of Pogt Offices, Nalbari Barpeta Division, Nalbari, being
duly authorised and competent to sign this verification do

hereby solemnly affirm and state that the statements made

E - in paragraphs 1, 3 t /] of the application

are true to my knowledge and belief, those made in paragraphs
"’2) b — ? being matter of record are true to my
~ information derived therefrom and those made in the rest are
. humble submission before the Hon'ble Tribunal. I have not

suppressed any material facts.

And I sign this verification on thiSOZ? th day

of November, 2002 at Guwahati.

'\ ~
JU M v VI, s
Deponent T & " w3
T’eE TERTO-eCL3 %
Supdt. of Post Offi--a

Yalbari Batpeta B~
Nalbari-78125
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R DEPARTMENT OF POSTS:: INDIA
w O/0 the Supdt. of Post Offices :: Nalhari Barpeta Division
o Nalbaii-781335.

. 1
. ¢

To,
/ 1.Shxi Gunajit Pathak, S/O Late Haripad Pathak, Ex- Postman, Barpeta HO

1

Vill: Rayatpara PO& Dist. Barpeia.
2.Sri Dipak Baro, S/O Late Bipin Ch. Baro,Ex- SPM, Doomni SO
/ vill: Bairagi PO: Nathkuchi , Via — Assam Syntax
3.Miss Bulu Das, D/Q Late Harmohan Das, Ex- PA, Tambulpur SO
SAITO Dwarkuchi 50
4. Mrs Gitima Devi, W/O Late Dandeswar Sarma Ex- PA, Dlvl Othce
at: Patacharkuchi
5.Sni Biswajit Das, S/O late Prabodh Das, Ex-Group -D, Rangia SO
vill: Pub Sitatra, PO: Rangia
6.Sni Uttam Ramchiary, S/O Late Lolit Ramch:ary,Ex- Poshnan, Bhowanipur SO
Vill:Rarkucijhar, PO: Medaghat
i 47.5mt. Pratima Talukdar, D/O Late Ramesh Ch. Das Ex-O/S Cash, Rangia SO
,/' Vill& PO: Kakaya via: Belsor | .

No: B/A-77 " N Date:: 21-11-2001,

- Sub:: ' Compassionate appointrent

f

In pursuance of CO/GH letter no. scaﬂf 16-Rig/88/part dtd. 14-08-2001, it is to
intimate to you that the Directorate has decided fo consider the case of wait listed cand:dates
zpproved for appointment under cornpassionate ground for vacant post of Gramin Dak Sewak, if

you are willing and eligible for the posi.

As such, I have been dxrectcd to ascertain your wﬂhngncss for the GDS post and

choice of station, if any.

Itis therefore requested to submnt yout wxllmgncss for (:Ds post and choxce of

station, if any, at an carlysdate.

-T" Supdfofl’oﬁ Offices

" "_Nalban-78 1335

* Nalbari Barpcta Division



DEFARTMENT OF FOSTS ( INDIA
Office of the Superintendent of Post Offices :: Nalbari Barpeta Division
Nalbaxi-781335_€., P o
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U 1 Se Gunajit Pathak, S/omﬂuipmpmk
;a . Ex-Postman, Barpeta HO, V'm-nympara. PO-Baxpcta.

2. $ti Dipak Baro, /0 Lato Bxpm Ch.:Boro
Ex-SPM, Doomni SO Vill-Baxragx. PO-N’_ kuchi
Via- Assam Syntax 5O. | e

H
I

3. Miss Bulu Das, D/O Late Harmohan Das ;- >
Ex-PA, Tambulpur SO, nll&PO-Dmimchl SO

T )

4. Mrs, Gitima Devi, W/O Late Dandeswar Sarma { f

Ex-PA, D.O.Nalbari at Patacharkncm ;

\/

5. Sri Biswajit Das, S/O Late Prabodh Das
: Ex-Gr-D Rangia SO at vill-Pub- Sitar& PO-

6. .. Sri Uttam Ramchiary, S/O Late Loht Ramchmry :
Ex-Postman, Bhowanipur SO, villsB

PO-Medaghat, wa-AssamSylnax ),k

7. Smti. Praatima Talukdar, D/OL
Ex-O/S cash, Rangia SO, \nll+

No. B/A-77/Statement - | DatedatNalban the 27-02-2002

Sub: Compassionate appointment.

\ , T
In continuation of this office letter No.:
, it 18 intimated that the foilowing post of GDS m

77',dt¢ 21- 11-02 on the abovc subject

cantunilcrmstmsnon." | ?';

Please subrmt your choice of plaoelwillmgness to work as GDS in the followmg )

GDS posts, if any, thhm7daysﬁ'omdxedatoof'mmptofﬂmleﬁer T
Name of post and attache -~ Nature of works '
1. - EDDA, Jagara SO S ivery work of 6(six) villages and d
S\ S moMO paid ctc. -

2. EDDACEDMC (L“-(/\‘— | In-addition 1o delivery works of 6(snx)

= hee ™ . villages, He/she is to carry mail from BO
: 1 to account office & vice versa.
ED Pkr. Sanekuchi SO Office works
ED Pkr, Kumarikata SO © Office works. -

(N.DAS) .
Supdt.of Post Offices

. Nalbari Barpota Division
Nalbari-781335

e m e e+ e m e
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To ' : - Dated : Jal; ali

S
Es

r : the 25th Feb/2002

The quperintendont of Post Offices

Nalbari Barpeta.Division
Nalbari = 781 335.

From : Miss pulu Das _ R
D/0. Late Harmohan Das y
Ex. PA, Tamulpur S.0. ' o
Resident of -
vill : Jal;ali,P.O. Dwarkuchi- 781376.n
Mouza : Pandurl, p.S./Revennue Circle Ranyia
Distriet : Kamrup (assam). :

‘o
ty

Sub Compassxonate Appoxntment.f,;~'”’

Ref i) Your Letter No. B/Av77 date 21 11 2001.

s

ii) My representation dated ;54;2&%991.

Respected Sir, .Q o o | i

Respectfully, with references 'ﬁqe;tne subject cited
above, the undersiyned beys to stete_qufdllows s ;

t
r

- :
Y . i

1) . That, my father Harmohan 1“w E
had died in harness of his duty: on 22- 5 1995.J“,4 S ek

T

ii) That, I have applied for appointment on, compassxonate
yground and the Chief post Maﬁter General, . Assam Ci;cle,

Guwahati-781001 was pleas 3 4
vide his letter No. STAFF/IG MISC/97 dat .
November,1999, in which my name wis enl;s_ed under Serial No 3

_lGuwahatl theillth

ey v e

iii) That, the Chief Postmaster' General, Assam Circle,
Guwahati- 781001 informed me vide, éis letter No. Staff/16-Rly/88
/part date’ Guwahati the 13-3-20¢ l, asking my wdlllngness to

"~ yoin in any other department w1thin or out'lde Assam.

Y S v, LS

v""!,’“;;_‘- B
1
iv) That on 7~ 12 -2001, I- prefered a representatlon to. the
Chlef Post Master General, AssamECircle, Guwahat1—781001, that
I am ready to join in any othertdepartment in anywhere within

Nalbari and Guwahati Division.

contao.oo..naz

"Auof Tamulpur S 0.

A
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.

V) That, meanwhile, your goodself was .pleased to ask me \XV/
k,’about my willingness to join as "Gramin Dak -Sevak" vide your
Letter No. B/A-77 Date 21-11-2001 and accordelngly, I prefered
. a representation dated 14-12-2001 statinyg my w1111ngness to
yoin as Gramin Dak Sevak till I am posted on selected post of
P.A./S.A. and my choice of Staxion is Rangxa area of Kamrup
district, Assam. {v ’
. . | % o
vi) That, myself is a bachelor girl -and passed Higher .
Secondary (Arts), Examination iﬁ the year 1991 and my date of
birth is 30-3-1971 and my present aye is 30 yéars 10 months 25
days on 25-02-2002. ‘
C ‘time i
vii) That, in the mean,* the financial ‘condition of our
family has been detoriated from bad to worsen as the small
amount of pension of my father is not enouyh to run ‘the basic
need of our family members 1nc1ud1ng the dependent sisters and

widow mother.

In view of the above -facts and circumstances, your
goodself would be pleased enough to consxder my prayer sympa-
thetlcally and kindly appoint. mg as Gramin Dak Sevak within 15
(Fifteen) days w.e.f.f. 25-2-2002, till I am ap901nted on my
selected post of P.A./S.A. as I'am gualified for ‘the said post.

please acknowledyje the receipt of the 'same and
favourable  reply in .respect; of my ~appointment uryently

solicited.
Thankinyg you,

yours faithfully,
Ming fouda Do

//Lopy forwarded to the Chief Post Master {MISS BULU DAS)
General Assam Circle, Guwahati- ~781001
for favour of information and :
necessary action.

Migs ulu fbas.

{MISS BULU DAS)
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To

1. Superintendent of Post offi
Nalbari Barpeta Division
Nalbari-781 335 -

e

1L l @

D

‘Dated : Jaljali
- The 11th Maw/2002.

ces,

From Miss Bulu Das
D/0 Late Harmohan Das ]
EX. PA Tamulpur $.0.
Regident of - ,6:5
vill : Jaljali 3
P.O, : Dwarkuchi-781376 3
Mouza ¢ Panduri ' @%
P.S./Revenue Circle : Rangla '
Dist : Kamrup (Assam) i?
Snb _Compass1onate App01ntment. Sa
Ref i) Your Letter No. B/A—77 date 21 ll 2001.
ii) My representation dated 14/12/2001 & 25/2/2002.
iii) Your Letter No.B/A-77/Statement dated at Nalsarl

the 27-02-2002.

Respected Sir,
Respectfully, with re
above the undersigned beys to
PA of Tamulpur S.0. ha
22-5-95 and I have been select
Circle ‘Selection Committee on
Selection list vide No.STAFF/i
11th November 1999, but I hav

although considérable time h

Das Ex.

family had been suffering fro

the financial condition of our

bad to worhen as the small am

not enough to run the

basic

ferences to the. sub)ect c1ted

state as that my father aarmohan
p died in’ harness of his duty on

ed for the post of PA/SA,by the -
Compassionate ground by Letter/
6-MISC/97 dated at Guwahati the

e not been appointed till date .
ad already passed over and my

m-accute financial hardship and

family has been detoriated from

ount of pension of my father is

need of our family members

including the dependent sisters and widow mother.

Father, I like to submit that myself is a bachelor girl

and passed Higher Secondary(Arts),

and my date of birth' is 30-3-

Examination in the year 1991
1971 and my present age is 30

years 1p months 11 days on 11~ ?—2002

In. the meantime your

about my willingness to ;0in

an
Letter No.B/A-77 date 21-11-2001 and accordingly,

@oodself was pleased to ask me

"Gramin Dak Sevak" vide your
I prefered a
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representation dated 14-12-2001 statiny my willingness to join
as ‘"Gramin Dak Sevak" till I am' posted on'selected post of
PA/SA and my choice of station is Rangia area of Kamrup

district,Assam.

Meanwhile your goodself was please to inform me vide
Letter No. B/A~77/Statement datediat Nalbq;i the 27-02-2002 to
submit my choice of pl/ ace/willxngnessiowork{-o as "Gramin Dak

Sevak" showing for vacant posts and in this content I like to
submit you that my choice of posting.is now ED Pkr. Kumarikata
SO as the said choice my posting is only convenient station of
the said vécancies, as I am a helpless baﬁhelor girl and your
goodself would be pleased enough ﬁo appoint me in the said post
and station at an early date, itill I am appointed on my
selected post of PA/SA as I am qdélified for the said post.

Please accknowledge the receipt and favourable order
may kindly be passed to appoint me in the aforementioned post
at an early date and oblige. S

, |

Thanking you. ot

Yours faithfully,

{ MISS BULU DAS ,

Copy forwarded to the Chief Post Master Genéral, Assam Circle,
Guwahati - ' 781001 for favour of his kind information and

necessary action,

Miss fudu Dag:
Date : 11-03-2002 | | { *MISS BULU DAS )

N
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v DEPARTHMENT OF POST L , é
' WFPICE OF THE CHIEF POSTMASTER GENERALs ASSAM CIRC Et GUAAHATI-781001. )3
No. Staff/16-M1sc/97 . dated at Guwahati, the 03,02.,1998,

.On the recommendations of the Circle Selection Committee, the
Chief Postmaster General, Assam Circle, Guwahati has been pleased to
approbe appointment of following applicants under relaxation of normal
recruitment rules in PA //Postman cadre. o

It is clarified that the .bove cases have only been approved for
recruitment under relaxation rules by the Circle Selection Committee and
the said approval does not confer upon jthe approved applicants any right
for imediate absorption as their appantment,will be further subject to-
availability of vacancies as per the extant rules governing the recruit-
ment under relaxation of normal rules, | ' ‘ S

Their appointment will further be subject to verification of |
their eligibility which will be verified by the appointing authorities |
from the original records vis-a-vis theleliQibility criteria, Accordingly
the approved applicants will be required to produce original certificates
especilally certificates of nationality,| educational qualification, date
of birth etc which will be verified personally by the appointing autho=~
rities regarding their genuiness before appointing them.

S1, . Name o; deceaxed official Rel ‘
ation-
No. Name of candidate and_address _ship
A E— - :
PA__CADRE .
————— . 5 . . _.L .
1. Srd Bipul Ch Das Late Sibaram Das .. Son
, Ex Pbsi‘an,.Hojai So

N !

2. Sri Diken Deka late Uttam Ch Deka Son |
- Ex SGMM, HRO Guwahati .. .

3. Sri Dipak Boro . _Aate Bipin Ch Boro . Son

V' Ex SPM;DQomni So

B. 'The cases of the following candidaté have been rejected after due
consideration by the CSC, E : ’

| ) 3 .
1, Sri Ruhini Kr Borah Shri Bhula Ram Borah "~ Son
Ex Mai} Peon, Panitola SO
[ |

C. Another Case pertaining to Qxexp PA?cadre hage been found to be
incomplete and hage been referred back to Divisional Head for expe-
ditious completion. ‘

POSTMAN CADRE
1. Sri Biswajit Das \///////7 late Probodh Ch Das - _ Son
' Ex Gr.D Rangia S0 *~ : :
2, Sri Sushil Ch Deka Sri Satish Ch Deka Son
Ex PA,Tezpur.HQ s
Y. 8ri Kirtik Saikia Mrs Labonya Saikia ™ : - i Son
Ex Gr .D J ;‘ rnﬂt é’q“?@#“i‘:f : ;-_,’;r;,.;ég;}é P :‘,‘
4, Sri Runa Gogoi Sri Nib;n%Cﬁiﬁngiigmgf;%”ku'"  ‘Son
Ex Mailpeon,Amgur: TR
B 'Y
mh\,/ifx S (I C SARMA)
S Copy tote : : ' : APMG (STAFF) _
1=11. All Sr Supdt//Supdt of POs/RMS in Assam Circle, . 0/0 CPMG,Guwahat
for information, ‘
| - PR .
‘ K wowe . (I C SARMA) ,

/ ArMG (STAFF)
W \ 0/0 CFMG3GUWAHATI-1



